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Standard Fire Special Peril Policy (Commercial) — Add ons

1) Dewatering expenses Clause
(UIN: IRDAN134CP0010Vv01201819/A0013Vv01201920)

It is hereby declared and agreed that the Policy covers costs and expenses necessarily and
reasonably incurred for dewatering, including shafts and underground structures, following an
event which is not specifically excluded in the policy.
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